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MINISTRY OF PARLIAMENTARY AFFAIRS
NOTIFICATION
New Delhi, the 14th May, 2025

F. No. 3/15/2016-Admn. .—In pursuance of DoPT’s Order No. 36/01/2025-EOQ (SM.I)
dated 18.04.2025 and 01.05.2025, the President is pleased to appoint, Shri Nikunja Bihari Dhal, IAS(OR:93),
as Officer on Special Duty, Ministry of Parliamentary Affairs, in the rank and pay of Secretary to the
Government of India, today i.e. 14" May, 2025 (F/N).

KIRAN KUMAR, Under Secy.
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